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(ii) STEPs FOR MODERNISATION AND
DEVELOPMENT OF CALCUTTA AIRPORT,

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Sir,under rule 377,
I want to raise the following impor-
tant subject in the House:—

The earlier Government and the
present Congress~-I Government at the
Centre assured that they would mo-
dernise and develop the Calcutta Air-
port. A number of timeg the issue of
the development of Calcutta Airport
was raised from various corners of
the eastern part of the country; par-
ticularly, the Chief Minister of West
Bengal also raised the issue with the
Prime Minister as well ag the concern-
ed Minister, Unfortunately, nothing
hag been done so far., Due to the
negligence of the Central Government,
the people of eastern India and the
workers and the employees of Cal-
cutta Airport are facing serious pro-
blem.

Once, Caleutta Airport was the most
important Airport of our country.
Afterwards, Delhi-Bombay-Madras
got the status of International Alrport

ernment never bothered about that.
They never constructed any other air-
port in West Bengal but other States
are having more airports. In this way
tourism of West DBengal as well as
other eamstern parts of the country
have been hampered. The Central
Government ignored the importance
of the Calcutta Airport,

But, in the opinion of the Inter-
national Pilot Federation ‘Calcutta
Airport’ is the best Airport in India
in all respects.

Sir, under these circumstances, I
urge upon the Government to sanc-
tion necessary fundg for the develop-
ment and modernisation of the Cal-
cutta Airport so that the Airport gets
its earlier importance,

In this regard, I demand that the
Minister concerned may make a state=
ment in the House.

(iii) DEMAND TO SAVE BAUXAR AND
BrOJPUR IN BIHAR FROM Soin ERo-
SION DUE TO CHANGING COURSE OF
RIVER GANGA,

Wt wrdw wew wwi (w1d) ¢
TUTEHE HEIET, AT H AT AT WK
Ik FEea Wt & fagie e faw
Ty el aror e & ave i foslier 21
wwar 81wy & Cfigfow v
fodr & qede Sar BT F o
o @ 2, Gied aror et ymw

gea & wadr g

e § B g o & dae
wroge et war fareg W W
¥ forn smwfiw aeamw a1 amw A @
g | WY weeTeT €, afx W W e
aEw 7€ A Tw w0 A, A Q)
o oA E W W AT YT
¢ A7 )



873  Matter unider

wrefar § fir wwee ¥ ary aft sim
wt ar<r aww o, o fagre ot s
SRW WY W [FH AT TIT T Tof W7 FHIT
& S

Tt T g foretr feawr  wC
HUUE & AT S(AT T WTHT o siferw
figedt fuefier & wrum, A dog ¥ T
q¢ IT ¥ AT of ¢ Agr F AN BT ol
ot sreffet it € € & | wrefoor I
AR fac @ E

Wel: QT Sag § fo g Wiorge
Fotefr BT¢ TR 0GB T ¥ fT TClt
fadt ardard) AR oqur geAT et
fearr sfrarcrat St & were Fifedt ¥
o srefter & wir ST SqaredT ¥ )

(iv) DEMAND FOR ADEQUATE SUPPLY
oF GROUNDNUT SEED TO GROUNDNUT
RESEARCH INSTITUTE AT SITAPUR,
UTrAt PRADESH,
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(v) DISCOVERY AND COLLECTION OF
GoOLD PARTICLES IN RAIGARH DISTRICT

OF MADHYA PRADESH FOR SOME
BUSINESSEMEN,

SHRI B R. NAHATA (Mandsaur):

Mr. Deputy Speaker, Sir, under Rule



